33
14.47 hrs.
The Lok Sabha re-assembled after Lunch at forty-seven minutes
past Fourteen of the Clock.
(Mr. Deputy-Speaker in the Chair)
MATTERS UNDER RULE 377
MR. DEPUTY-SPEAKER: Now we will take up Matters under Rule 377.

Title: Need to provide Compensation to the people displaced due to Swaranrekha Project, Jharkhand.
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